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Date of Decision: 02,001,193
OA 50%/95
Chandra Zhekhar Prajapat, ™M Gr.I o 'c OBII(M), Western Railway, Sawai Madhopur.

+e. Applicant

Versus
1. Tmicn of India throngh General Manager, Western Railway, Churchgate, Bombay.
2. Diviei-nal Pailway Manager, Western Railway, Fota Division, Fokba.

2. Zhri H.1l.Joshi, DETE, Western Failway, Fota Division, Fota.

4, CTCI (M), Western PRailway, Sawai Madhcopur. '

L Shri Mchd. BA¥hlag Fhan, TZM 3r.I <> CD2I-Fhamgarh, c/o OTXI (CT), Western
Railway, Kota.

..+ Respondents

CORAM: _

v HCE'ELE MR.GDPAL'KRISHNA, VIZE THAIRMAN

For the Applicant * .. Mr.2.C.Sethi

Fcr the Respondents ' ees Mr.M.E.Rawat, Senior Clerk,

departmental representative
O-R-D-E-R
PER<HGN’ELE-MR;@9PAL;KRISHHA,-VIQE~€HAIRMAN

Applicant, Chandra Shekhar Prajarpat, has filed this applicaticn under Section

1% of the Administrative Trikunals Act, 1525, challengingy his transfer from Sawai

Madhopur to Shamgarh on the post <f TCM Gr.I.

2. Heard the learned ccunzel for the applicant and Mr.M.E.Rawat, Senicr Clerk,
dzpartmental representative for the respindents.

g? Applicant was werking as TOM Gr.II at Sawai Madhopur.  On promoticn as TOM
Gr.I, he was ftransferred t= Shamgarh hut by -rder dated 2.6.91 he was retained at
fawai Madhopur as TTM Gr.I. However, the o~rder dated 2.5.94, at Annexure A-1, was
cancelled and the applicant steocd transferred tc Shamgarh. The applicant has alsa
joined his Auties at Shamgarh. If the applicant is aqggrieved by his posting at
Shamjarh, he may file a frech representation to the concerned authority. The learned

ccunsel for the applicant states that the applicant shall ke making a fresn

reprezentaticn  to . respondent  Nell. In case the applicant makesz a fresh
representaticn ko respondent 2.2 within a month of this crder, the same shall be

)

disposed of by respondent Mool with due sympathy on merits within tws months -f its

(qﬂiﬂkw
(GOPAL, KRISHNA)
VICE CHAIRMAN

receipt. A is disposed'of accordingly with no crder as to oosts.
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